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O   R   D   E   R 

 

24.07.2019─ It is informed that the matter is still pending before the 

Hon’ble Supreme Court. In this circumstance, we adjourn the matter. 

 Post the case ‘for orders’ on 2nd September, 2019. The parties will 

report the development. 

 

                                                                  (Justice S.J. Mukhopadhaya) 

              Chairperson 
 

 
 

(Justice A.I.S. Cheema)                                   

Member(Judicial) 
 

 

        (Kanthi Narahari)                                    
       Member(Technical) 
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